NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Thursday the 11tt day of January 2024 at 10.30 a.m
(HYBRID MODE)

Click here to join VC

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and

For Hearing/Direction

Hon’ble Mrs. Shreesha Merla, Member (Technical)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) Axis Overseas Ltd. Ms. Sadapurna Mr. K Moorthy- R1
(Ins) No. 39/2023 Vs Mukherjee Mr. ML Ganesh-R2
For Exemption Mr. Krishnasamy M/s Shivkumar &
IA No. 138 & Vasudevan & 6 Ors Suresh- R3
139/2023
For Admission (Fresh Cases)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
2 Comp App (AT) (CH) E.M Najeeb Ellias Ms. Narmada
(Ins) No. 8/2024 Mohammed, Sampath
For Stay Promoter of Air Travel
IA No. 23/2024 Enterprises India Ltd.
To dispense with Vs
IA No. 24 /2024 Union Bank of India
Ltd.
3 Comp App (AT) (CH) M/s. Hira Multi Mr. Anirudh
No. 115/2023 Construction Ventures | Krishnan

For Stay

For Condone Delay
IA No. 1418/2023

IA No. 1419/2023

Pvt. Ltd.
Vs
Mohammed

Imtiyazuddin & 26 Ors.

4 Comp App (AT) (CH)
(Ins) No. 445/2023

For Exemption

For Stay

IA No. 1378/2023

IA No. 1379/2023

Mahendra Kumar
Singhi

Vs

RS Doddabyregowda,
RP of Steel Hypermart
India Pvt. Ltd. & Anr.

Mr. Satish Rai



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=m82e584740fab9f7cdb0566c3f9455794

For Direction

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
5 IA No. 1129/2023 Akshaya Irrigation Mr. M Velmurugan | Mr. ML Lahoty

(Recall)

in

Comp App (AT) (CH)
(Ins) No. 367/2022
IA No. 855 &
856/2022

Products Pvt. Ltd.
Vs

Indra Marshal Power
Pvt. Ltd

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
6 Comp App (AT) (CH) Ayesha Hadi Ali & 8 Mr. Vinay Babu Mr. V Venkata Rami
No. 116/2022 Ors. Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No. 1070/2022 Rizwana Anjum & 2 Krishnan Meyyappan- R2
Additional docs. Ors.
IA No. 25 & 26/2024
WITH
7 Comp App (AT) (CH) Habeeb Umer Hadi Ali Mr. Vinay Babu Mr. V Venkata Rami
No. 117/2022 & 8 Ors. Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No.1071/2022 Mohammed Abdul Krishnan Meyyappan- R2
Additional docs Raheem Abdul Azeem
IA No. 27/2024 & 2 Ors.
WITH
8 Comp App (AT) (CH) Huda Baghdadi & 8 Mr. Vinay Babu Mr. V Venkata Rami
No. 118/2022 Ors Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No.1072 /2022 Fakruddin Mohammed | Krishnan Meyyappan- R2
Additional docs. & 7 Ors.
IA No. 28/2024 WITH
9 Comp App (AT) (CH) Mr Abdul Rahman Hadi | Mr. Vinay Babu Mr. V Venkata Rami
No. 119/2022 Ali & 8 Ors. Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No.1073/2022 Mohammed Krishnan Meyyappan- R2
Additional docs Iftekaruddin & 2 Ors.
IA No. 29/2024 WITH
10 | Comp App (AT) (CH) Mr. Habeeb Umer Hadi | Mr. Vinay Babu Mr. V Venkata Rami
No. 120/2022 Ali & 8 Ors. Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No.1074 /2022 Mohd Ziauddin Nayyar | Krishnan Meyyappan- R2
Additional docs & 2 Ors.
IA No. 30/2024 WITH
11 Comp App (AT) (CH) Mr. Habib Abdul Mr. Vinay Babu Mr. V Venkata Rami

No. 121/2022
For Stay

IA No.1075/2022
Additional docs
IA No. 31/2024

Razzaq Hadi Ali
Albaghdadi & 8 Ors.
Vs
Waheeduddin Azmi & 2
Ors.

WITH

Gade, PCS
Mr. Anirudh
Krishnan

Reddy- R1
Mr. Ramaswamy
Meyyappan- R2




12 | Comp App (AT) (CH) Ms Ayesha Hadi Ali & 8 | Mr. Vinay Babu Mr. V Venkata Rami
No. 122/2022 Ors Gade, PCS Reddy- R1
For Stay Vs Mr. Anirudh Mr. Ramaswamy
IA No.1076/2022 Mohammed Abdul Krishnan Meyyappan- R2
Additional docs Azeem & 2 Ors.
IA No. 32/2024
WITH
13 | Comp App (AT) (CH) Habib Abdul Razzaq Mr. Vinay Babu Mr. V Venkata Rami
No. 123/2022 Hadi Ali Albaghdadi & Gade, PCS Reddy- R1
For Stay 8 Ors. Mr. Anirudh Mr. Ramaswamy
IA No. 1077/2022 Vs Krishnan Meyyappan- R2
Additional docs Mohammed Abdul
IA No. 33/2024 Kareem & 2 Ors.
14 | Comp App (AT) (CH) Mr Anil Kohli Mr. Abhishek Mr. NP Vijaykumar
(Ins) No. 451/2023 Resolution Professional | Anand
For Stay for Gvk Gautami Power
IA No. 1406/2023 Limited
For Exemption Vs
IA No. 1405/2023 Krishna Lubricants
15 | TA (AT) No. 235/2021 | V. K. Shetty Mr. CS K Gaurav
(CA (AT) (Ins) No. Vs Kumar
423/2020) Kavitha Surana
16 | TA (AT) No. 260/2021 | M/s United Spirits Dr. Gopal Das Mr. Ajay Kumar
(CA (AT) No. Limited & Anr. Bhavan Chopra- R1
107/2019) Vs
Shri Neel Rajesh Shah
& Anr
17 | Comp App (AT) (CH) Haritham Buyers Mr. Sukumar Mr. Jerin Asher
(Ins) No. 92/2023 Association Nainan Oommen Sojan- R1
Vs Mr. Sankar P
PT Joy & 3 Ors Panicker- R2
19 | Comp App (AT) (CH) Sriharan Ms. J Parimalam Mr. Jose John- R1-
(Ins) No. 354/2023 Sripathmanathan rep R4, R7
For Stay by Mr.E. Sivanandam Ms. CKeerthana- R6
IA No. 1075/2023 & Anr.
Interim Injunction Vs
IA No. 1076/2023 Malabar Hotels Pvt Ltd.
Urgent Hearing & 7 Ors.
IA No. 1077/2023
20 | Comp App (AT) (CH) Govt. of Tamil Nadu, Mr. B Vijay

(Ins) No. 394/2023
For Condone Delay
IA No. 1207/2023
For Stay

IA No. 1208/2023

Commercial Tax &
Regiastration Dept.
Assistant
Commissioner (ST)

Vs

S. Rajendran RP of
Vasan Health Care Pvt
Ltd. & Anr.




21

Comp App (AT) (CH
(Ins) No. 400/2023
For Exemption

IA No. 1229/2023
For Stay

IA No. 1230/2023
For Directions

IA No. 1231/2023

Edelweiss Asset
Reconstruction
Company Limited & 2
Ors.

Vs

Saurabh Kumar
Tikmani, RP of Lanco
Amarkantak Power Ltd.
& 11 Ors.

Mr. Allwin Godwin

Mr. Ramakant Rai-
R1

For Hearing

(CA (AT) No.
181/2020)

Vs
M/s Skylift Cargo
Private Ltd & 3 Ors.

WITH

S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
22 Comp App (AT) (CH) Global Best Foundries Dr. KS Mr. R Sivaraman
No. 92/2023 Pvt Ltd & Anr. Ravichandran
For Urgent Hearing Vs
IA No. 1171/2023 D Suseela
23 | Comp App (AT) (CH) Smt. Kandala Vijaya, Mr. K Manivannan | Mr. Rohan
(Ins) No. 74/2023 Director of Suspended Rajasekaran- R1
For Stay Board of Directors Mr. Anant Merathia
IA No. 261/2023 Deepika Infratech Pvt. R2
For Directions Ltd.
IA No.262/2023 Vs
Shri Khabmmettu Sri
Vamsi, IRP Deepika
Infratech Pvt. Ltd. &
Anr.
24 | Comp App (AT) (CH) Ravi Kizhedath & Anr. Mr. Bijoy P Pulipra | Mr. KS
No. 21/2021 Vs Ravichandran- R1-
IA No. 263/2023 Hearts Malabar Clinical R3
Solutions Pvt.Ltd. & 4 Mr. Sankar P.
Ors. Panicker- R4, R5
25 | Comp App (AT) (CH) Tesla Controls India Mr. K Ms. Janani Shankar
(Ins) No. 80/2022 Pvt. Ltd. Sureshkumar
For Condone Delay Vs Mr. Sanjay Nair
IA No. 162/2022 Pace Electricals Pvt
Ltd.
26 | TA (AT) No. 96/2022 Ms. T. Shanmugapriya | Mr. A Jai Shanker | Mr. Kaushik N

Sharma- R1 & R2
Mr. Krishna N
Reddy- R3




27 | TA (AT) No. 98/2022 Mr. T Shanmugapriya Mr. A Jaishankar Mr. Kaushik N
(CA (AT) No. Vs M/s Shivakumar & | Sharma- R1 & R2
180/2020 M/s Embassy Travels Suresh
and Tours Private Ltd
& Ors.
28 | Comp App (AT) (CH) SSP Pvt Ltd Mr. JR Jayant Mr. M Maharshi
(Ins) No.99/2022 Vs Viswaraj
Vintage Coffee Pvt Ltd
29 | Comp App (AT) (CH) GMP Technical Ms. Vidyalakshmi M/s Ak Mylsamy &
(Ins) No. 156/2022 Solutions Pvt. Ltd. Vipin Associates
Vs.
Swiss Garnier Genexiaa
Sciences Pvt. Ltd.
30 | Comp App (AT) (CH) Dewa Projects Pvt. Ltd. | Ms. G. Sridevi Mr. Ashwini Kumar
(Ins) No.183/2022 Vs Singh-R1/Liquidator
For Exemption Vinod Pandinhare Mr. Bhagavath
IA No. 416 & Veetil & 3 Ors Krishnan- R2
417/2022
For Stay
IA No. 418/2022
31 Comp App (AT) (CH) Arkie Atelier Design Mr. SM Sundaram | Mr. JR Jayant-
(Ins) No 305/2022 India Pvt Ltd. Mr. AS Sathish R1,R2
For Stay Vs Kumar, CS
IA No. 114/2023 Nippon Life India AIF
Management Ltd &
Anr.
32 | Comp App (AT) (CH) Devas Engineering Ms. S Shanmitha Mr. Adhivarahan
(Ins) No. 422 /2022 Systems Pvt. Ltd.
For Condone Delay Vs
IA No. 1092/2022 Union Bank of India
For Stay Ltd. & Anr
IA No. 1043/2022
For Exemption
IA No. 1044 /2022
33 | Comp App (AT) (CH) Y Shivaram Prasad M/s Ramani and Mr. AM Ilango- R1
(Ins) No. 178/2023 Vs Shankar Mr. B Dhanaraj-R2
Urgent Hearing S. Dhanapal, Ms. Abitha Banu-R5
IA No. 576/2023 Liquidator of
For Stay Servalakshmi Paper
IA No. 577/2023 Limited & 4 Ors
WITH
34 | Comp App (AT) (CH) Indian Overseas Bank Mr. ML Ganesh Mr. AM Ilango- R1

(Ins) No. 180/2023
For Stay
IA No. 579/2023

Vs

Mr. S. Dhanapal
Liquidator of M/s
Servalakshmi Paper
Ltd. & Anr

WITH

Mr. B Dhanaraj- R2




35

Comp App (AT) (CH)
(Ins) No. 186/2023

For Exemption IA No.

598 & 599/2023
For Stay

IA No. 597/2023
Additional docs.
IA No. 673/2023

VMS Industries Limited
Vs

Mr. S Dhanapal,
Liquidator & 3 Ors.

Mr. Nakul Mohta

Mr.A. M. llango -R1
Mr. B Dhanaraj-R4

36

Comp App (AT) (CH)
(Ins) No. 329/2023
For Stay

IA No. 994/2023
For Exemption

IA No. 995/2023

V. Mahesh, Suspended
Director of the Karvy
Data Management
Services Limited

Vs

Allied Hi-tech
Industries Pvt. Ltd. & 2
Ors.

Mr. CV
Shailandhran
Mr. Jerin Asher
Sojan

Mr. Mayan H Jain-
R1

Mr. Bendi Raviteja-
R2 & R3

02:00 pm

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and
Hon’ble Mrs. Shreesha Merla, Member (Technical)

For Direction

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 IA No. 915/2023 Narmada Clean Tech Mr. Abhishek Mr. Ravi

(Restoration) Vs. Mehta Rajagopalan- R1
in Merchem Ltd. & Anr Mr. Ravindra
Comp App (AT) (CH) Beleyur- R2
(Ins) No. 143/2021
For Condone Delay
IA No. 277/2021
For Exemption
IA No. 276/2021
For Stay
IA No. 275/2021
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
2 Comp App (AT) (CH) Expo Freight Pvt. Ltd. Mr SR Mr. Pradeep Joy
(Ins) No. 91/2022 Vs Raghunathan
Sripatham
Venkatasubramaniam
Ramkumar




NOTE:
INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the “Join™ button, the party would be prompted to enter the display name wherein the
party is required to write his/her name with designation by prefixing item no. (of the cause list) in the
space given i.e.: ITEM NO. 1 - ABC - Appellant OR ITEM NO. 1 - DEF - Respondent OR ITEM
NO. 1 - GHI - PARTY-IN-PERSON, as the case may be, and thereafter the party is required to click on
the “JOIN” button.

2. After joining, ensure that — VIDEO is always on OFF mode AND MIC is always on MUTE mode.

3. Video should be switched ON only by the Counsel for the parties/ litigants to a case, when the
concerned Item No. is called for hearing. Mic should be UNMUTED only by the party speaking.

4. One device each should be used by the respective Parties.

5. Switching On the Video or UNMUTING the Mic otherwise will disturb the hearing of ongoing
matters.

6. For any technical support Parties may contact the following officials during the office hours on
working days:

VC Support —Mr. Akshay Kumar, Ms. Anusha and Ms. Hemavathy Krishnan (044-028880500)
or through email on e-mail ID: vcnclatchennai5@gmail.com

7. Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf

8. The appearance slips may be sent at: vcnclatchennai5@gmail.com

Copy to:
By the order of Hon’ble Member (Judicial)

Chennai Bench
1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennaiS@gmail.com
Ph-044-28880500
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